XXVIIof 1938

Act No. XXXVI oF 1947

[PassED BY THE INDIAN TReIsiATURR)

(Reoewed the assenf of the Govemor General on tha fLBth Aprd 1947)

An Act further to amend the Indian Medlcal C‘oun-
' eil Act, 1933, .

"HEREAS it is expedxent further to amend
‘the Indian Medical Council Act, 1983, for

“whe purpose hereinafter appearing ;

It is hereby enacted as follows:w-
1. This Kct msay be called the Indian Medical ShOrt title

. Couneil (Amendment) Act, 1947

2. In-clauge (b) of sub-section (I) of section A.mendmenﬁ of
8 of the Indlan Medical Council Ach, 1988, for section 8; Act
the words “‘in the case of the . Umversmy of XXVII of 1882,
Lucknow, the Court’’ the words ‘‘in case the
Umvermty has no 8enate, by the membegg ot
the Court’’ shall be substltuﬁed

Price anna 1 or 14d.
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